
ORDER

For the purpose of taking preventive and remedial measures and

for combating the impending threat of COVID-19, following Committee

is hereby constituted with immediate effect -

High Court, Allahabad

1. Hon’ble Mr. Justice Bala Krishna Narayana

2. Hon’ble Mr. Justice Surya Prakash Kesarwani

3. President, High Court Bar Association, Allahabad High Court.

4. President, Advocates’ Association, Allahabad High Court.

The  Committee  shall  be  empowered  to  suggest  all  necessary

steps  to  be  taken  and  further  to  monitor  the  entire  campaign  in

Allahabad High Court campus and its other properties.

      Sd/-
                                   CHIEF JUSTICE

                                                  15.03.2020






